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O R D E R 
(Virtual Mode) 

 
19.04.2021   In terms of the order dated 31.03.2021 Written 

Submissions have been filed by the parties which are taken on record.   

 List the Appeal ‘For Hearing’ on 17th May, 2021. 

  

 

                                  [Justice Anant Bijay Singh]  
Member (Judicial) 

 
 
 

 
                                  [V.P. Singh] 

  Member (Technical) 
 

 

 

 

R.N./R.R./ 

 


